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i on behalf of th respondent in compliance

The Hon'ble NGT, in its judgement dated 27.09.2024, has directed
to submit the additional details regarding the number of villages in
Wayanad District as mentioned in the Madhav Gadgil Committee
report and how many of them are landslide-prone villages. |

Accordingly, it is submitted that, as per the Western Ghats
Ecology Expert Panel (WGEEP) report (Madhav Gadgil report), Eco-
S&nsitive Areas are classified as ESZ1, ESZ2, and ESZ3, and the units
.are in Taluks and not in Villages. As per the Western Ghats Expert
Ecological Panel (Gadgil) Report available in the public domain, it is
ascertained that all the 3 taluks in Wayénad District are designated as
ESZ1. The Taluks that come under the ESZ1 category in Wayanad
District are Vythiri, Mananthavady and Sulthan Bathery. Therefore,
all the villages in the Wayanad District come under ESZ1, The list of
villages is attached as Annexure L It is submitted that since the
WGEEP was constituted by the Ministry of Environment, Forest and
Climate Change (MoEF&CC), further information may be obtained
from the Ministry.

It is further submitted that, as per the landslide susceptibility map
(2010) published by the Kerala State Disaster Management Authority
(KSDMA), 33 out of 49 villages in Wayanad District are susceptible to
landslide hazards. The village-wise landslide susceptibility details are
given as Anmexure II, |
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Anncxure*‘l

Ligr ofV-l!agas n Wayanad dIstricL 8% per WGEEP Report

Sr No Tawk Vvllagn V”(g:ii‘;a
1 | Mananthavady Anchukunnu 30.38
2 | Mananthavady Cherukattur 18.30
3 | Mananthavady Edavaka 26.26
4 | Mananthavady Kanjirangad 44.04
5 | Mananthavady Mananthavadi 54.67
6 | Mananthavady Nalluoornad 20.75
7 t Mananthavady Panamaram 31.85
8 | Mananthavady Payyampally 26.02
9 | Mananthavady Periya 62.67
10 | Mananthavady | Porunnanour 27,89
11 | Mananthavady Thavinjal 52.05
12 | Mananthavady Thirunelli 147,15
13 | Mananthavady Thondernad 96.70
14 | Mananthavady Thrissilery 54.59
15 | Mananthavady Valad 17.63
16 | Mananthavady Vellamundd 36,90
17 | Sulthan Bathery Ambalavayal 16.53
18 | Sulthan Bathery - (Cheeral 26.32
19 | Sulthan Bathery Irulam 51.69
20 | Sulthan Bathery Kidanganad 181.57
21 | Sulthan Bathery Krishnagiri 31.41}
22 | Sulthan Bathery Kuppady 28.78
23 | Sulthan Bathery Nadavayal 36,66
24 | Sulthan Bathery Nenmeni 43.45
25 | Sulthan Bathery Noolpuzha 118.21
26 | Sulthan Bathery Padichira 53.55
27 | Sulthan Bathery Poothady 22.39
28 | Sulthan Bathery Pulpally 67.69
29 | Sulthan Bathery Purakkady 28.10
30 | Sulthan Bathery Sulthan-Bathery 20.68
31 | Sulthan Bathery Thomattuchal 38.50
32 | Vythiri Achooranam 2037
33 | Vythiri Chundet 17.01
34 | Vyihiri Kalpetta 38.16
35 | Vythiri Kaniyambetta 38.52
36 | Vythiri Kavummandam 16.50
37 | Vythiri Kottapady 56.48
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. : Vin ege A rea
Sl. Nn Taluk thiage . (Sq.krn)
38 | Vythirni Kottathara 32.24
39 } Vythid Kunnathidavaka 3242
40 | Vythiri Kuppadithara 15.20
41 | Vythiri Muppainad 59.51
42 | Vylhiri Muttil-North 17.89
43 | Vythiri Mutti)-South 27.60
44 | Vythiri Padinjarathara 39.62
45 | Vythiri Pozhuthana 495.89
46 | Vythiri Thariyod 54.36
47 | Vythiri Thrikkaipata 29,27
48 | Vythiri Vellarimala 51.84
49 | Vythiri Vengapally 21.39
Totar 2131.63
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Annoxure—”

Llst af v|ilages sn VVayanad Cistrict 08 per V\JGEEP Rc,\porx. ano thae Landsime

SuscepublllLy Clns's #% per KSDW ¥

Landsitae Suscepuibinicy
sl v tiose (.5 Cross Too b3 g o180
MNo ege rea (SQ-km) ree Vulage area
(sq.km) (squm)
H tgh Mc dlium L 0w
! | Anchukunnu 30.38 0.43 - 0.43 1.43
2 | Cherukattur 18.30 - - - - -
3 [ Edavaka 26.26 . - - - -
4 | Kanjirangad 44.04 | 2.19 4.16 - 6.35 14.42
5 | Mananthavadi 54671 2.54 439 0.03 6.97 12.74 |
6| Nallnoornad 20,75 - - - - .
7 | Panamaram 31.85 - - - - -
8 | Payyampally 26.02 - (.32 - (.32 1.25
9 | Periva 62671 136 4.55 - 5.90 .42
10 | Porunnannur 27.89 - - - - -
11 | Thavinjal 5205} 2.6l 4491 0.84 7.94 15.25
12 | Thirunelli 147.15] 11.18 20.01 8.95 40.13 27,27
13 | Thondernad 96.70 | 12.14 17651 2.85 32.64 33.75
14 | Thrissilery 5459 | 158 4.65 . 6.23 11.42
15 | Valad 17.63 - ~ - - -
16 1 Vellamunda 3690 4.22 8.29 - 12.51 33.89
17 | Ambatavayal 1653 0.14 0921 - . 1.06 6.40
18 | Cheeral 26.32 - - - - -
19 | Trulam 51.69 - bl - 1.11 2.14
20 | Kidanganad 181.57 - 329 - 3.29 1.81
21 | Krishnagiri 314l - 0.04 - 0.04 0.12
22 | Kuppady 28.78 - - - - -
23 | Nadavayal 36.66 - 0.63 - 0.63 1.72
24 | Nenmeni 43457 1.02 291 - 3.93 9.03
25 { Noolpuzha 118.21 - - - - -
26 | Padichira 53.55 - 022 - 0.22 0.42
27 | Poothady 22.39 - - - - -
28 | Pulpally 67.69 - - - - -
29 | Purakkady 28.10 - . - - -
30 | Sulthan-Bathery 20.68 - 0.13 - 0,13 0.65
31 | Thomattuchal 38.50 - 3.85 - 3.85 I-
32 | Achooranam 2037 | 0.69 0.33 1.96 2.98 14.65
33 | Chundel 17.01 - 0.86 - 0.86 5.05
34 | Kalpetta 38.16 | 0.66 3.16 - 3.82 10.01
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LB ndsl:¢e Sum:uptib:l:t_
5 _ V.orage (LS) Crons g Toear 1S % ar LS,n
No Vlllage Arun (sq.km) Aren V:Hagearea
fsgxm) (s xm)
Hign | Megium | Low

35 | Kanivambetta 38.52 - - - - -
36 | Kavummandam 16.50} - - - - -
37 | Kotiapady 56481 12.67 12.86 - 25.53 4520
38 | Kottathara 32.24 -1 .. 188 - 1.88 5.84
39 | Kunnathidavaka | 32421 4.85] 1037 0.18] 1541 47.53
40 | Kuppadithara 15.20 - - - - -
41 | Muppainad 59.51 1 10.06 5.50 - 15.55 26.13
42 | Muttil North 17.89 - 0.07 - 0.07 0.39
43 | Mutitil South 27.60 0.31 1.10 - 1.41 5.10
44 | Padinjarathara 3062 | 641 6771 0.04 13.22 33.38
45 | Pozhuthana 49.89 0.41 2504 11.36 23,26 46.63
46 { Tharivod 54.36 5.30 1.75 9.11; 22.15 40.74
47 | Thrikkaipata 2827 2.67 5.34 - 8.02 27.39
48 | Vellarimala 51.841 1091 18.77 - 29.67 57.24
49 | Vengapally 21.39 - - - - -

T aca; 2131.631 1080 15893 3B/ 23752 1388

maps:
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* Landslide Susceptibility Map of Kerala {NCESS, 2010) accessed from https://sdma.kerala.gov.iﬁ/hazard-
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DISTRICT DISASTER MANAGEMENT AUTHORITY
DISTRICT EMERGENCY OPERATIONS CENTER
CIVIL. STATION, PAINAVU P O - 685603

Phone : 04862-233111, 233130; mobile : 9383463036, 7034447100
emal : deocidk@gmail.com

No. DCIDK/4431/2024-DM1 * Collectorate, Idukki
| Date ; 07-12-2024

Chairperson & District Collector

District Disaster Management Authority
idukki

Advocate General of Kerala
Kochi

Sir,
Subject :- Disaster Management - Suomoto OA-227/2024 of National
Green Tribunal - report submitting of - reg.

Ref .. 1.That office Letter No.SN2-OA
NGT(SZ)227/2024/2024160347 dated 04-12-2024

Kind attention is invited to the reference cited. The details requested by the National
Green Tribunal in OA 227/2024, pertaining to the Revenue Department, are provided
below. Kindly prepare an affidavit in this matter if it is deemed necessary for
submission by the District Collector, Idukki in the aforementioned case.

(i} The Number of encroachments identij‘ied in hill districts of Keala as on date and
the number of encroachments removed from the year 2010. ?

A total of 432 encroachments have been identified in the Idukki District, out of
which 111 encroachments have been evicted since 2010.

}i{i) ‘;Vlf,at measures were initiated to prevent the landslides in hill districts of
eala 7 ‘

The district administration is closely monitoring rainfall data from various locations
in and around the district to analyze the daily rainfall situation in a localized pattern.
Micro-level rainfall analysis is crucial for issuing early warnings.

As part of disaster preparedness, the district administration is preparing a taluk-wise



landslide susceptibility map. This involves intefpolating KSEB consumer IDs to
identify individuals residing in - different landslide-prone zomes, enabling the
implementation of necessary precautionary measures.

Local Self-Government (LSG) level mock drills on landslides are being conducted
under the Rebuild Kerala Initiative to enhance community training in disaster risk
resilience,

Additionally, restricting construction activities in red-zone regions identified as
landslide-prone is a proactive step being taken to mitigate the risk of landslides in the
district. ,

The District Disaster Management Authority issued Order No. DCIDK/ 4747/2023-
- DM3, dated 11-06-2024, regarding the construction of bulldmgs in 13 Panchayats in
the hilly areas of the district.

As per the order:
Red Zone Restrictions:

« Construction of buildings in the red zone areas of 13 Panchayats in the hilly
region is restricted.

o Only residential houses up to a maximum area of 150 m? are permitted in these
Zones.

« Quarrying activities are strictly banned in the red zone areas of these
Panchayats.

Orange Zone Restrictions:

. » Buildings in the orange zone are limited to a maximum of three stories.

Inspection and Safety Assurance:

. All construction applications in the red and orange zones must undergo
inspection by the engineering wing of the respective Panchayat to ensure the
safety of the proposed construction site.

o If further clarification is required, the engineering wing may seek the assistance
of the District Geologist./district hazard annalist

» In cases where the Geologist’s inspection does not resolve the matter, the
application must be forwarded to the District Level Committee for additional
inspection and decision-making.

This order aims to ensure safe construction practices and mitigate risks in
landslide-prone and ecologically sensitive areas.

Compliance with High Court Directive:



As per the order dated 04-07-2023 of the Hon'ble High Court of Kerala in WP(C)
1801/2010, Grama Panchayats must ensure that constructions in these arcas adhere to
the Indian Standard Code of Practice for Design and Construction of Foundation in

Soils (BIS-1987)

Yours faithfully,

DEPUTY COLLECTOR
For District Collector, 1dukki

Signed by
Shyju P Jacob
Date: 07-12-2024 13:39:07
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